°ITEM NO.53 COURT NO.5 SECTION XVIA

SUPREME COURT OF INDIA

RECORD OF PROCEEDINGS

TRANSFER PETITION (CRL.) NO(s). 33 OF 2004

MAHARAJ KRISHAN BHAN Petitioner(s)
VERSUS
KOTAK MAHINDRA FINANCE LTD. Respondent(s)

(' with applIn(s) for stay )

Date: 12/09/2005 This Petition was called on for hearing today.

CORAM :
HON'BLE MR. JUSTICE B.P. SINGH

HON’BLE MR. JUSTICE S.H. KAPADIA

For Petitioner(s)

Mr. Sibo Sankar Mishra,Adv.

For Respondent(s)

Ms. Jaspreet Gogia,Adv.

UPON hearing counsel the Court made the following

ORDER

Let this transfer petition come up in the normal course for final he
aring.

Interim order to continue.



(Sheetal Dhingra) (Vijay Dha
wan)

Court Master Court Master



